
CENTRAL ADMlNISTRATIVE TRIBUNAL ALLAHABAD BENCH
ALLAHABAD.

Allahabad this the ~" day of Y-1996.
Hon'b1e Mr. J~stice B.C. Saksena, Vice-Chairman

-Hon' bIe Mr. S. Das Gupta. &iministrati ve Member.

1. Original Application no. ~60 of 1992.

Shiv Narayan pateriya, S/o Shri R.R. Pateriya, R/o Gan-
dhi Nagar, Nai .Basti, near ploice Chowki. Lalitpur.

I

••• Applicant.
~rsus

/Union of India through General Manager, Central
Railway, Bombay, VI.
Chairman, Railway Service Commission (now known
as Rai lway Recruitrrent Board). Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway, Jhansi.

i.

i1.

••• Respondents
Alonqwith

~4 Original Application no. 261 of 1992.

Ghanshyam Dass Chaurasiya, S/o Shri H. Chaurasiya,
R/o 9, Ganesh Bazar, Jhansi.

•• • APplicant.
Versus

i. Union of India through General Manager, Central
Railway, BombayyT.

ii. Chairman, Railway Service Commission ~Known as
Rai lway Recruitment BOard now), Bombay Central, •
Bombay.

• ••

3. original Application no. 262 of 1992.

Ramashanker Tripath:, S/o Sri
Sujekhan Khirki, Jhansi.

H.L.

f

" - ~rSlus'

i. , ,....".;
v' Indio .\!L:

BOIT1ba v T.
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ii. Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Cenatral,Bombay. .
iii. Divisional Railway Manager, Central Railway,

Jhansi.

••• Resp.ondents.

~. Original Application no. 263 of 1992.
Ram Kumar Malndeo, 5/0 Sri 5itaram Nameo, R/o 474 near
Bihari ji ka Mandir, Babina Cantt, District Jahnsi.

••• Applicant.

Versus
i.

/Union of India through General Manager, Central
Railway, Bombay VI.
Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay.Central,
Bombay.

ii.

••• Respondents.

s. Original Application no. 264 of 1992.
Rakesh Kumar Srivastava, slo Sri V.P. Srivastava, RIo
Be hind Norrne1 sc hool, GooIer Naka, Banda.

• • • Applicant •
Versus

i. Union of India, through General Manager, Central
Railway, B0mbay VI.

ii. Chairman, Railway Service Commission (now kno~~
as Railway Recruitment Board), Bornbay Central,
Bombay vt ,

iii. Divisional Railway Manager, Central Railway, Jhansi.

... Re sp onde rrt s .

6. Original Application no. 265 of 1992.
Kn , Altf"a Yiakankar, % Shri V.G. Wakankar, R/o 49
'a:'singr.RoJ Toriya, Jhansi.

ve r s u

a , ';ricn f lr.die Throagh ueneral W.ana:er, central
•••• 3/:-
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"- Railway, Bombay VT.

Chairman, Railway Service Commission (now known-
as Railway Recruitment Board), Bombay Central,
Bombay.

ii.

••• Respondents.

,. Original_Application no. 266 of 1992-.

~.t , ~.... K "'a""1..1 ••••••• .., u•••.•.
•••••• ..L. ~. _

I..#IlQ~W.LyCilUCil,

A,,~,..w~ 1....•..,-- ..--.Tt.... .:
W~"Ql1.;:J'" •

S/o ShI-i N.C. Agarwal, Rio 45.

••• Applican~.

VeISJS

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known as
Rai lway Recruitment Board), Bombay Central, Bombay.

iii. Divisional Railway Manager, Central Railway Jhansi.

Respondents.• ••

8·- Avdhesh Kumar Vaidh, sio .Shri U.S. Vaidh, Rio 131
Devri MOhalla, Ranipur, District, Jhansi.

• •• App lie ant.

Versus

i. Union of I ndi a through Gener a 1 Manager, Centra 1
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitroont Board), Bombay Central,
B-ombay.

• • • Responde nts •

,. Ori~nal Applicationno. 268 of 1992.

Sc}tya Pr ak ash Du~y, sio Sri B.P. Dubey, clo Bundelkhand
Medical stores, Nariya Bazar, Jhansi.

• •• Applicant.

Versus

i. Union of India throuqh General Manager, Central
qailway, Bombay Vi'« -

ii. C~eirman. P.aiL...,y S"Y':l_C Cammi~sion (now known
as Ha~lway Recr ui.t rrer-t. ~)ard), Bombay Central tB)mbay.

••... 4/-

I
I

;I
II
I
I
I
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-to.. Original Application no. 269 of 1992

Sripa1 Singh, 5/0 Shri Rajjan Singh, RIo Post and Village
Chirhul, oistt. Etawah (U.P.).

••• Applicant;- -

versus

i. Union of India through General Manager Central
Raulway, Bombay VT.
Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisi na I Railway Manager, Central Railway, Jhansi.

1i.

• •• Respondents,
1f • Original Application no. 270 of 1992,

Rajesh Kumar Srivastava, slo Sbr1 1.0. Srivastava, RIo
86 Chandra Shekhar Azad, Ganesh Bazar, Jhaesi.

••• App lieant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay Centra I,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

o •• Respondents.

l~. Orig!lngal Application no. 271 of 1992.

Prakash Lodhi. slo Shri Brish Bhan Lodhi, Rio Gram and
pOst Bhamboisir, Tehsil Talbehat, Distt. Jhansi.

Applie ant.• ••

Versus
r • Union of India throggh General Manager, Ce rrt raL

Rei :'.-v :" Bomba y vr.

~i ~ Ch irI?an Railv.ay Service Cornmi ssacn (nm-i Known
as Rs i Iway Re cr uit cerrt Board) J Bornbav Central,Bombay. .

\
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iii. Divisional Railway Manager, central Railway, -
Jhansl.

••_ Respondents.

1..3. Original Application no. 272 of 1392. _ -

Jai prakash Mishra, 5/0 Shri Madan Mohan Lal Mishra, RIon, D ~- 1'''1I0,,,,, T~'::Sf'C~ .10.1., .uD~Q~g"", •• , _,."' •• __ •

·.. App licant.
Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway service Commission (now known
as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Respcnde rrt s •

14. Original Application no. 273 of 1992.
Sayyed Aizaj Mohammad, 5/0 Shri S.l. Mohammad, R/o
682/6, Tondon Compund, Civil Lines, Jhansi.

App lieant •·..
versus

i. Union of India through General Manager, Ce rrt ra I
Railway, Bombay VI.

il. Chairman, Railway Service Commission,( now known
as Railway Recruitment Board), Bombay Central,
Bombay_

iil. Divisional Railwaf ~anager, Central Railway,
.Jhans f, ,

• •• Responde rrt s ,

1~. Original A~~lication no. 274 of 1992.
&Qepak Babu Rawat, 5/0 Shri R.~. Rawat, R/o 83 Chhatra-
salpura, Lalitpur (U.P •.).

·. - App lieant.

:. Union of Incl2 r nroro Cjeneral ;y',anager,ce r.t ra ;
Railway, Bomb2Y V:. ~

o ••• 6/-
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ii. Chairman, Railway Service Commission (now known

as Railway Recruitment Board), Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Rail_ay,
Jhansi.

••• Respondents.,

16.' Orilginal Application no. 27' of 1992.
Santosh Kumar Sharma, slo Shri B. Sharma, RIo 155/20,
Subhash Pura, Lalitpur (U.P.)

•• • Applic ant.

versus

Union of India through General Manager, Central
Railway, Bombay VT.

iii. Chairman, Railway Service Commission ('now known
as Railway Recuritment Board), Bombay Central,
Bombay.

i.

iii. Divisional Railway Manager, Central Rai~'ay,
Jhansi.

• •• Resp onde nt s

1~. Original Application no. 276 of 1992.
Mahesh Chandra Sharma, S/o Shri R.D. Sharma, R/o 241
Outside Datia Gate, Behind Home Guard Training Center,
Jhansi.

• •• Applicant.

Versus

i. Union of India through General Nianager, Central
Railway, Bombay VI.

ii. Chairlm3n, Railway Recruitment Board (Priviously
known as Railway Service Commission), Bombay
Central, Bombay.

• •• Respondents.

IE. Original Application no. 277 of 1992.
R.S. Updhayaya. S/o Sri H.So Updhayaya, RIo Railway Qr.
no. G-Block, Agra Cantt.

·.. Applicant.

Ver s U~

i. India t l-r our-r. GE'r.Eral Manager, Central
.. 7/-\

~\
•••

I

tl

IIIf,

I I

.I
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ii.

Railway, Bombay VT.
Chairman Railway Service Commission (now known
as Railway Recruitment Board). Bomba,: .:.Ceotral,
Bombay.

j •

iii. Divisional Railway Manager, Central ~ailway,
- - Jh ansd , __ _ _ _~_ '. _ _. - __.

Respondents ••••

1,. Original Application no. 278 of 1992.

Om Prakash Rai, slo Shri P.P. Rai, RIo (C/o) Bhatriya
Lodge, Manick Chowk, Jhansi.

• •• Applicant.

versus

Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), °ombay central,
Bombay.

i.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• • • Responde nts.

:to. Original APplication DO. 279 of 1992.

Ajai Kumar Upadhayaya, slo Sri B.L. Updhayaya, RIo 182/1
Barubhondela, Jhansi.

• •• Applicant.

Versus

i. Uni on of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman Railway Service Comr.ission (n~ known
as RailNay Recruitment Board), Bombay Central
Bombay.

iii. Divisional Ra~lway Manager, Central Railway,
Jhansi.

••• Respondents.

~ .' Original Application no. 280 of 1992.

Rart! S\'arur AhirwaT: S/o shri Tamhe, Rio Gram Bar a i pOst
Lohaqa V;- Kcr.c h ",,~~t.£. J....sns i- """<1 1 vl1 11, U.L~ "'. ,,,Cl •

••• Applicant
\

~ ~ c. .'t-<J\.- ••.•• -\;..! f --
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i.
-

Union of India ~hrough General Manager, Central
Railway, Bombay VT.

Chairman, Rai lway Service Commission (now known
as Rai lway Recrui.tment Board), Bombay central,
Bombay.

Divisional_Railway Manager, Central Rililway,
.Jhansi. -. --

ii.

iii.

Respondents.

2£. Original ApJplication no. 281 of 1992.

Mahendra Kumar Tripathl, S/o Shri B.D. Trlpathi, R/o
305/2, Jhokan Bagh, Jhansi. ;.

•• • Applicant •

1A!rsus

1.- Union of India through General Manager, Central
Ra~lway, Bombay VT.

ii. Chairman, Railway Service Commission (now known
as Railway Recruitment Board), Bombay, Central

Bombay.

lii. Divisional Railway Manager, Central Railway,
Jhansi.

•• • Resp onde rrts ,

~. Original Ipplication no. 424 of 1992.
Rajesh Chandra Tripathi, S/o Shri A.S. Tripathi, R/o
Kaloo Kuwan, Tinwari Road, Banda.

• • • Applicant •

Versus .

i. Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Service Commission (now known
as Railway Recuritment Board), Bombay Central,
Bomoay.

lii. Divisional Rai1wa, Manager, Central Railway, Jhansi.

•• • Respondents.

2.. Original Application no. 425 of 1992.
'oJ

Rakesh Kumar Awasthi, S/o Shri L.S. Awasthi, Rio 76
~as ude 0, "Bara Bazar, Jhansi.

• • • f-PP ~..L.L. ; -::. •

\
~~ •.. .9/-

-
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versus

i. Union of India through General ~nager, Ce.ntral
Railway, Bo~bay yr.

ii. Chairman, RailwaI service Commission·(now knon.
as Railway Recru tmant Board), Bombey Central.
BOIIbay.

•••

ii1. Divisional Railway Manager, Central Rail ay.
'"" "n~ of •u'ag ••••_ ..•

2&. Original Application no. 428 of 1992.

Jamahddin Khan, slo Shri N.U. Khan, R/o Deen nayal Nagar
clo A.B.M. Building Material, Nandanpura, Sipri Bazar,
Jhansi.

••• Respondents.

• .,. Applic ant.
I

i.

versus

Union of India through General Manager, Central
~~ailway, BombayVT.
Chairman, Railway Recruitment BOard (Previously
knonw as R~lway Service Commission), Bombay
Central, Bombay.

Divisional Railway Manager, Central Railway,
Jhansi.

,.., .,

ii.

iii.

26. Original Application no. 429 of 1992.

Vinod Kumar Awasthi, 5/0 Shri R.R. Awasthi, R/o Mohaiia
Hatwara, P.O. Talbehat, Distt. Lalitpur (u.P.).

••• Respondents.

I
I iI ,,

• • • Applicant.

Wrsus

i. union of India through General Manager, Central
Railway, Bombayyr.

ii. Chair an, Rai lway Service Commission (now known
as Railway Reclluitment Board), Bombay Central
Bombay.

iii. Divisional Railway Manager, Central Railway,
Jahnsi.

eo ~ ••••• 10/-
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2J. Original Application no. 916 of 19'92

Madhukar Deo Pandey, S/o Shri R. Pandey, RIo pOst
Baldeo, Qistt. Mathura (U.•P.).

• •• APplicant •

~rsus

1. Union of India through Ge~~at Manager,
Railway, Bombayvr. - - - ;-~~i,.'-'..

ii. Chairman, Railway ne\;Li.ii't::cn't B0...I'd {p!,oviou!;ly.:;.~..~:::-~;::::
known as Railway Service Commission). Bombay
Central. Bombay.

iii. Divisional Railway Manager, Central Railway,
Jhans1.

Respondents.

2e. Original Application no. 918 of 1992.
I

Rajendra Kumar Srivatava, 5/0 Shri v.s. Srivastava, R/o554/7, Chitra Gupt Bhawan, Adarsh Nagar, Sipri Baza~~
. Jhansi.

••• .Applicant ~

versus

i. Union of India througb General Manager, central
Railway, BombayVT.

ii. Chairman, Railway Recruitment BOard, Bombay, Cen-
tral (previously known as Railway Service
CODlDission)•

iii. Divisional Railway Manager, central Railway,
Jhansi.

• •• Respondents.

29. ~iginal Application no. 920 of 1992.
Ram Gopal Rai, S/o shri B.L. Rai, Rio ~ Ramlila Maidan,
Babina, Distt. Jhansi.

• •• Applicant

ve~us

i. Union of India through C~!1'?!,~l M<3nager,Central
Railway, BombayVT.

ii. Ch-.: .•.•man, Railway Recruitment Board (Previously
kno as Railway Service Commission), Bombay
C_ntral

• • • .'l,,?p lie ant.

•••••11/-

, I

.11
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iii. Divisional Railway Manager, Central Railway.,

Jhansi.
• •• Re spondent s .

$e. Original Application no. 922 of 1992
Pankaj Kumar Gupta, 5/0 Shri S.B.,Singhal, R/o Rly.
Qr. No. MB 178-A, Stati_on Road, Agra Cantt.

APP licant ••• •
versus

i. union of India through G~neral Manager, Central
Railway, Bombay VT.

I

ii. Chairman, Rai lway Recruitme nt Board (pre vt ous ly
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

·.. Respondents.

3('.~ Origina 1 App lication no. 9'23 of 1992

Pradeep Kumar, 5/0 Shri P. N~rayan, R/o house no. 475
near Bihari Ji Ka Temple, Babina, Jhansi.

• •• Applicant.
Versus

i. Union of India through General Manager, Central
Ra~lway, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway service Commission), BombayCentral.

iii. Divisional Railway Manager, Central Railway,
Jeansi.

• •• Resp onde nts •

31.0- Original Application no. 924 of 1992

Mad~uwala Khare, w/o shr I R.K. Srivastava, RIo House no.
243/8, Nainagarh, Nagar, Jhansi.

·.. Ap~ Licarrt ,

Versus
i • India through General Manager, Central

Bornaav VI.
Union of
p.~i "wav ~

\

I I

I i
I

III
III

•
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ii. Chairman, Railwclf Recruitment Board (previously
known as Railway Service Commission), Bombay
Central. .

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• • • Respondents.

~iginal ~nplication no. 1072 of 1992
Mohammad Israil, sio Shri Mohd. Gani, Rio ward NO.2,
near Railway Station Harpalpurr Oistt. Chhatarpur.

Applicant.•• •
Versus

i. Union of India through General Manager. Central
Railway, Bombay VT.

ii. Chairman, Railway Recruitrrent BOard (previously
known as Rai lway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• •• Respondents.

3~. Original Application no. 1073 of 1992.

Jcgdish prasad Tewari, s/» Shri Baij Nath Tiwari, Rio
\'illage Sunrahi, post Tindwari, Dd st t , Banda.

• •• App H cant ,

ve r s us

i. Un i on of India through Seneral ~!.anager, Central
Ra~y, Bombay VT.

ii. Chairman, Rc;Iilway Recr uit ment BOc;Ird (J=lrevious ly
known as Ra~lway Service COQITliSS10n~130mbay
eentra 1

iii. Divisional Railway Manager, Central Raih.\'ay,
.Jhansd. ,

tie sponde nt s .

35. Original Appli~ation no. 1074 of 1992

B~a~wa~ Swarup Sh2~~a, =/0 S~~i U.S. Sna~~a, Rio 72,
Nand Dwar, Gokul, t:,athura. (-;.1-.)

e : ~

I r

I
!lll

;"



I

i:

Union of India through General Manager, Central
Railway, Bombay VI.

ii. The secretary, Railway Recruitment Board (previo-
us ly known as Railway service Commission), Bombay
Central.

I'

II 13 II

Wrsus

i. Union of India through General Manager,.. Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment BOard (previously
known as Railway Service Commission), Bombay
Central.

,

iii. Divisional Railway Manager, Central Railway,
Jhansi.

• •• Respondents. i
i II

1,136. Original Application no. 1075 of 1992.

Mohd. Aslam Khan, sio Shri Mohd. Yusuf Khan, Rio 114,
Mewat ipura, Jhansi.

·.. Applicant.

Wrsus

i .

111. Divisional Railway Manager, Central RailoJay,
Jhansi.

• •• Respondents.

3(. Original Application no. 1076 of 19920
Bharc5t Bhushan, slo Shri Ke s hav Das, Rio Po onc h, Moth,
Distt. Jhansi.

• • • Applic ant.

VeISlS

I , Union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Board (previously
known as Railway Service Comrnission)~ Bombay
Ce r.t !"c 1.

iii. Divisior.al Ld~iway ;:.anager, Ce r t r i I hailway,
.Jhar.s i.

• •• Re sponde nt s.

33. Original Ap;Jiicd,.ion :-:0. 1C71 cf 19;2.

As r.ok Kuraar Verm3,
!\ajhai, .Jhans ; ,

3/:> Sbr i ? S < \:::::: C J Pur a'li

\ I l
\ -" t II•• '\ Appllcan • /',.- , 1~/-

lr:'i.
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Versus

i. Union of India through General Manager, Central
Railway, Bombay VT.

ii. Chair.-an, Railway Recruitment Board (previously
known as Railway Service Commission), Bombay
Central.

iii. Divisional Railway Manager, Ceptral Railway,
Jhansi. / -

• •• Respondents ~

3,. Original Application no. 1078 of 1992

Shakil Ahmad Hasmi, S/o Shri W.A. Hasmi, R/o Devganpur~,
pOst Panwari, Distt. Hamirpur. (U.P.). I

Applicant.• ••
Versus

i. union of India through General Manager, Central
Railway, Bombay VT.

ii. Ohairman, Rai lway Recruitment Board (previous ly
known as Railway service Commission), Bombay
Central.

iii. Divisional Railway Manager, Central Railvay,
Jhansi~

• • • Respondents.

fID. Original Application no. 1081 of 1992.

Vijay Kumar Dwivedi, S/o Shri C.S. Dwivedi, R/o Village
Takali (Hastam)" P.O. Hastam, Via Khurhand Station,
D i s t t. B nd a •

C!

• •• Applic ant

Versus

i. Union o£ Ind fa through General Manager, Centra 1
Railway, Boreba y VI.

ii. Chairman Rai lway Recruitment BOard (previous ly
known as Railway Service Commission), Bombay
Centra 1.

iii. Di~i~inn?J Railway Manaqer~ Central Railway: Jhansi.

• •• Respondents.

O . . 1r xc.;n::l'" pplication no. 1083 of 1992

32.njay Kur c-::" "-~--..:.:;t~va, S/o Shri A.B.L.Srivasta·,"
103, Mall Ji1l.l :?·~O ~:aljor, ';~.:::si.

Rio

··1~,
App lie errt •

. . -15/-

I'
I



Versus

L, Union of India t hrouqh General Manager, Bombay vr.
ii. Chairman, Railway Recruitment BOard (previously

known as Railway service Commission), Bombay
Centra 1.

iii. Divisional Railway Manager, Central Railway, Jhansi.

Respondents.• ••

1395 0f 1992
Vinod Kumar R. Shrotiya, S/o shr ; Raja Ram, R/o M. Lal Ganj
Rampur, Jhansi.

• •• Applicant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay yr.

ii. Chairman, Railway Service Commission(now known as
Ra i lway Becruitment SOard), Bombay Central.

iii. Divisional Railway Manager, Central Railway, Jhansi.

••• Respondents.

43. Original Application no. 614 of 1993.
Ajit Kumar Srivastava. S/Q Shri K.B.l. Srivastava, R/o
902 Kalyani, D Civil liOes, Unnao.

• •• App lic ant.

Versus

i. Union of India through General Manager, Central
Railway, Bombay Vf.

ii. Chairman, Rai lway Recrui trrent Board, Bombay Central,
Bombay.

iii. Divisional Railway Manager, central Railway, Jhansi.

••• Resp onde nt s •

4~. Original APplication no. 1060 of 1993.
Anand Kumar st.ar ma, S/o Shri B.S. Sharma, R/o (C/o) Sh:;:-i
G.D. Mishra, Pratap Ganjpura, Jagdalpur, Distt. Bas t r a ,

App lic ant.• ••

Vers 15

0·.0016/-

I' •••
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Railway, Bombay VI.

ii. Chairman, RailwaY>'Recruitment Board,~ Bombay Ce.ntral
Bombay.

iii. Divisional Railway Manager, Central Railway, Jhan5i.'

Respondents.• ••

45 Original Application_no. 1465 of 1993

~cniiv K~mar.Tiwari, 5/0 Shri R.N. Tiwari, Rio Gandhi Nagar
•.. ' _I-. n~ _+,...,,..+ ta Laun."1..1",-,,,., --w----'..: -- _ • II

• •• Applicant •

Versus
I

i. union of India through General Manager, Central
Railway, Bombay VI.

ii. Chairman, Railway Recruitment Boand , Bombay Central,
Bombay.

iii. Divisional Railway Manager, Central Railway, Jhansi.

• 0 0 Respondents.

~. Original Application no. 20 of 1994

Arvind Srivastava, S/o Awadh Behari Lal Srivastava, Rio
307, CoP. Mission Compund, Jhansi.

• •• Applicant.

Versus

i. Union of India through Secretary, Railway Board,
Ministry of Rai lway, New Delhi 0

ii. General Manager, Central Railway, Bombay vr.
iii. Chairman, Railway Recruitment Board, Bombay Central

Bombay.

• •• Resp onde nt s ,

4i. Original Applicat ion no. 70. of 1994

Promod Sriv2stava, 5/0 Shri S.S. Srivastava, Rio 157,
Chaturyana, .Jhans i ,

••• Applie ant.

Versus

d , Un i cn of India through General
.ve i Iwey , BOmbay vr 0

C;.3ir1l2n, Rai lwe y R cr urt ce nt
'~-_l-... f!>
1.JV1J_i..J~] •

Manager, Central

Soard, BO-::t2Y Crnt r i- ' ~

.. :- '
e •••• ..L. I 1'-'
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iii. Divisional Railway Manager, Central Railway, Jhansl.

• •• Resp onde rrt s ,

Lala

Original Application no. 402 of 1994

Ram, S/o Shri Kashi Ram, R/o 487/3, Near Junior
School, Nai Basti Jhansi.

• ••
versus

i. Union of India through Secretary Railway Board,
Min istry of Rai Iway , New DeLh i ,

ii. General Manager, Central Railway, Bombay VT.

iii. Chairman, Rai lway Recruitment Board, Bombay Central
Bombay.

/ ••• Respondents.

~. Original Application no. 413 of 1994.

Mahendra Kumar Agnihotri, S/o Shri Bhogi Ram Agnihotri, R/o
422, St ation Road, Lalitpur.

• • • Applic ant.

versus

i. Union of India through sec:etory, Railway Board, ..
Ministry of RajJways, New Delhi.

ii. General Manager, Central Railway, Bombay VT,
iii. Chairman, Railway Recruitment Board, Bombay central,

Bombay.

••• Respondents.

Original Application no. 488 of 1994.

Sunil Kum~r Bhatnagar, S/o Shri K.B. Bhatnagar, Rio near
R.E. Colony, Civil Lines, Lalitpur.

••• Applicant
Counse 1 for the applicant Shri R.K. Nigam. -~

versus

J., 1 j ' •••

i. Unior, of India through Secretary, Railway Board,
Ministry of Railways, New Delhi.

ii. General Manager, Central Railway, Bombay Vf.

o~. Resp();_de!ltc-.
Counsel fe>r tit:? Respondents Shri A.V. Srivastava .

. . • . •18/-
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Original Application no. 141 of 1988

II
II

Km. lndra Singh, .Dlo Lat~ Shri Chandan Singh, Rio 536,
Nanak Ganj, Sipri Ba z ar , Jhansi. .

• • • App licant.
Counsel for the applicant. ShriAlok Dava

~_ Vers-us

•••..•L_ ~.• - -~ T_..!': ~ +h .••" ••~h +ho r:ono,..~l U~n.::l"'oT'
J.. ,Ie U'l.LV11 V..L .Ll1U.0 ."""' ••••••\oA~ •• VH,- ~""",,,•• -- __ ••• __ ._;;}- -.

Central Railway, Bombay VI.
ii. Railway Serivce CGmmission, Bombay.

:;.. .

•••
IRespondents.

Counsel for the Respondents. Shri H.P. Ghakorvorty
Shri V.K. Goel.

ORO E R (Reserved)

JUSTICE B.~. SAl(SENA.,V,q.

These 50 O~s involve almost identical questions of
fact and law. They are, therefore being decided by a common

2'·~ 1001on .•.~•...•.•.~ • They ware also shown as

orderr.
2'. The brief facts are that ~n tile Employment Notice No~~
~80/81 was issued by the Railway Recruitaent Board Bombay~
This Board was previously known as Railway service COmmissi n~ I

o.Yl""lC..h~~ ~ I
In the said Employment Noticervarious non-tichincal categories,)..

category No~ 25 had been indicated for the post of Probationary

Asstt. Station Masters', The applicants state that they had

applied in response of the s.id Employment Notice for the said
post viz Category No,. 25. They were called t!/> appear at the

successful at the written test and were called to appear at
an interview kd he d on 31:,.3,.1982 at Bhopal or other

••• pl 'i

t



:: 19 ::

they were asked to attend the psycholegical test held !nthe
I

office of the Responcient No~2 at ~urcbgat., Bombayon 12~.5.82~1
\s . '

The further case 6f the applicants that thereafter a notice .
t-

was displayed at the notice board of the Respondent No~.2. .
'indicating that s_e investigat10ns ar. --in prooesi and -ifter

CODoletion of the tnvestic~ti~n~the resuits will be declared ~. . -. I·
and the appointment orders will be i$sued for which equal

nunbar. of posts were being reserved:. The applicant. stated

that •• ~e made representation on on 111.11.88 which get ne

response;.

3'•
./

$ciY\e~

In the meant~e it appears thatLthe candidates

lhder Section 19 of the A.!. Act before the Bombayfiled O\S

Bendt and the said O.As were decided by an order dated 14.2~.91 1

The applicants have also made reference to decision by this

Bench of the Tribunal vlz; (L) O.A. Nor. 936 of 1987

Smt'. Raj Kunari Sharma Vs~ thion of India decided on 15.5'.91

(ii) O.A. No;. 318 of 1989 Rajesh K\.IIlarShivhare and Q:-s Vsr.

Ulion of India decided on 30.9:'1991''e

The applicants further case is that after the

said judgments the applicants approached the office of the

Respondent not.2 to bestow the same benefits arising out of

the said judgments to the applicants but he was told that

he should also bring such a direction from the Tribunal. The

applicant further contend that no inquiry bad been conducted

in the matter and at any rate the applicants have not been

allowed to participate in the process of inquiry!. Their

further case is that •• D the entir examination has not been

'. e'.p20

canceLl ed end tho appoLntnm t c,rc\-fs rave been issued and a
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circular has alse been issued an the am. subject on ~i.l~90.

-. The Respondent ner.2 has filed • written stataent in

almost .ll the O.Ast. theX'eln the Pl •• 1the O.As being barred by
under

lha1ta~1.n .s provided ill Sect.1e 2.1 ., the •• t.Act bas been

ra1s.d~ -It has .en state_ that as, .far as the eppl~l'lt. are ~

~~ncerned: the final selec'tien at ~=b Cate~~r; ~~~ ~ was

f inalise. during Dec_ber 1986 and the n4Ja8.of the applicants

do not f lnd place in the final panel l's~ • as they had

not secured. .d.q~te Ilarkl to qualify The O.As were filed

in the year 1992'. • further plea taken in the co\l'lter aff ida-

vit is that the cause of action on.,the basis of which the O.As
I

are being filed &annot be said to IMve ccurred within the

territerial jurisdiction of this Tribt.mal'. The Eaployment

Notice was issued by the Respondent No~2.the office of .nich

is at Bombay. The further plea taken is that the place 0

stay of the applicant would not determinel the jurisdiction

to file the O~. It has also been pleaded that the orders

issued by the CATBombayBench or Allahabad 8~nch does not

afford a fresh cause of action and the O.As are barred by

time:. It has been pleaded by the respondent no •.2 that the

said circular has no connection with the present petition.

It was meant for fixation of seniority of selected candidates

and since the petitioner ~s not qualified for final selection

he has no claim for appointment. No rejoinder affidavit

appears to have been filed in any of the O.As.

we have heard the learned counsel for the

parties.

7.
d~~e

. the prel'1inary objections with\...

~o the fiu =-,":,oi;iability of H"·i~ OJ-. un t.he- gro'-.1.'"1d

We may first

•• ~p21
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of want of territoral jurisdiction'. Admittedly, the
Employment Notice was issued by the Railway Recruitment
Board, Boabay and the result was requ~ed to be declared by
the Railway Recruitment Board, Bcabay. The applicants have
sought the rell.f of a writ of mandamus to be issued to th@

respondents to issue the appointment order L~ favour c-f th:
applIcant within a tiae bound paried in consonance with the
jud9Jlent of this TribtXlal in O.A. No. 318 of 1989 dated

bJ"~
30.9.1991 since the respondent n 2 is ~~outsid. territo-
rial justi lctt.n of the Trib~al eVidef)tly such a directien

.cannot be issued to the respondent no~. Tbe provisions
(JA) ;"of Artl. 226 of the Constitution of India will not gown the
"'~

sitaati n.. The territorial jurisdiction of the Allahabad
Bench of the Tribunal has been laid down.SIl Section 19 {l'

of A. T. Act provides that:
• subject to the other provisions of this

Act, a person aggrieved by any order
pertaining to any matter within the
jurisdiction of the Tribunal ay make
an application to the Tribunal for the
redr sse l of his grieva nee I. tI

Thus for the purposes of main~inabillty of the O.A. the
sine quqr~on is that ~ it eek redressal against any order
i«~ pertaining to any matter 'ithin the jurisdiction of this-Tr1bunal ••vldently since the Railway Recruitment Board
Bombay, respondent no~2 was c patent tc d~~!~~e the :~sult

l~~end it being 1e t~outsid the territorial jurisdiction of
· ~~Itht5 Benllh of ribmal the applicants cannot seek

ihE'\~ gr vance
\' \t#-_

r", ~,_-,: i -" I (Ie r b)' r e spo i-~-~j ••. n .2. In e>:c::::c!.~E: ,[
dar Sub See.

. /(1' of Sec't Lon 18 A.T. ct

of of not being ~i en anv

po~ rs conferred c.n ral

4\. _
'- -
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Govt. ha$ issued a not if ication laying dov.n the jurisdlctl n

of the var1Qui:;e~nd1e$ ot the Tribunal:. In respect of, the

All habad Bench wl••• f 1••11 8!>the t rritorial jurisdiction

aas indicated in the not if icatt..n dated 1.9~.s8 wilich was
. .... .

published 11) the ~ zette of IndJ Extraertliinary dated 1t.9t.88
~ ---- - -
at Pg 1, is ~ state cf U.P.(exc1~1n9 12 elistrieta •• ntionH

,

WIder 511• not.4 under the jurisdl~tiGn of the LuclcnowBench
. - . .

w.e.ft. 15,.1,-91). The final 11st has also been shown to bave

been published by the respondentno.2 at Bombay' •. Thus •••

are satisfied that for want of t~rritprial jurisdiction thls

Bench of the Tribunal cannot take cognizance' of these OeAI.

8. we say nowproceed .to consider the plea of the

0.1. being barred by .l~itation which has ~.en raised on behalf

of the respondent no'.2,. The sel,c~i.nwas .ade, in 1982 and

Whencert n discrepenc~es was fOllld 'inquiries were held and

on compl~t~tion of the inquiry the final selection lis~ was

issued in December 1986. The O.As have been filed in 199!t.
Clearly the O.As are barred by limitation as provided under

section 21 of the A.T. Act. The learned counsel for the

applicant submitted that similar matters were taken up for

consideration by the BombayBench of the Tribunal as also by

this Bench of the Tribunal and the decision by this Bench of
•the ribunal in the aforesaid ~s were rendered in september

1991 while the dec~$~on,by the BombayBench of the Tribunal

was rendered en 14t.2r.91.

91• It 1s fairly well settled that a decision of a

court A~ Tribunal does not afford a fresh cause of action~
lh.'"
~ question of law which came to be deided could very well

i-.t.;'dt~'-. - . r,...... .r~~ bv th" a"'~'" e- "'nt ~:~t:'=-r' tr-,:. ,,'O.~·L:;.-: n'; li:nita-ilCS"",;iQ L' C,. ,. _ I .• .J_ ~ ':-0,,;:'::,.,'" _ ~.!~.-;"
,-'- t·"'" _•..

ticn. Having filed to do so they cannot. be iJ<.l..'hlit t,.;d f'th<it

r- ~ • ~p2 3

J



cited at the bar. ~e Bombay Bench of the Tribunal vide its
j ud9llent dated 14'.2'.91 had observed tt)at most of the applicants

I .were not declared selec:tedbecause they have obtained less
than 150 marks The Bench in its decision ;-.endered on .14'.2'.91

\"r"Ia.ylt~ c..X-"le.

••• held that .thecutl off ~ arbitrarJaJ as it laid down
certain qualifying marks in excess of 35% even though
sufficient nupber of persons were not going to join the
services 8ad even those wh. had secured less than 1~O marks

had to be appointed to fill the available vacancies which
were advertised./~tain directions were given to the respo- I

(i) \ .~ndents~to identify the actual number of vacancies in the Emple-
yment Notice No. 2/81-82 and the vacancies in each category

:: 23 ::

the decision ~ the.Irlbunal U other case ., •• ~ .fforde) a..

fresh cause of action~ The case law on the question has been
considered by the Madra. Bench af the Tribunal 1n • case

India and ,0:.'. we are in respectful agreement with 'the view
cJ.,

taken in the sa1d,..ec1sion~ we~ therefore hold tbat th& O~S

are barred by l1mitatiGn~

10. we may ndw proce •• to analyse certa in dec1s10na

have to be further earaarke.. This is for category no'.251.
(ii~ The respondents shall further find out as to how many

candidates, who appeared in the said examination,
have been selected finally and given appointments

Several
Simtku other directions were also given which would not be
relevant for our purposes. Except to note that in cgmp11ance
with the directions given in the said order the High Power
Committee gave its report. Thereafter a contempt petition v~s

dated pp 1Leent s who b~':c

\\\<L-

I,,
I

I
l

, ~
I !

I I

\ ;:
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secured 105 or more arks out of 300 shall be.. ad to have
been recommended for category No~5 and the General Managers

of the respective Railways sball take steps to consider

whether these applicants can n w be granted appetnt nts
in the va caneies .which we bave indicate • within

'7fr.m the date of receipt f the order~

11. The respondents thereafter filed civil appeals no~
1821-31/1994' and the Hon 'ble Sl4lr_e Court vide its j ud~ent

delivered on 29~9~994 set aside the order.dated 6~OL93
passed by the Bembay Bench of the Tribunal\ It did not find

I

any arbitrariness in the cut;. ff marks which were also
by the High Power Committee. Thereafter certain other
petitions were filed before the Bombay Bench·. The llea ing·

•O.A .5 ~80/91'. The 14 O.As were decided by a ceemon j Lldgnent

dated 1~2.95 and they were dismissed on the ground of limi-
tation as also on merits:.
12. The learned counsel for the respondents has also

placed for our consideration a decision rendered by the
Jabalpur Bench in O.A. 400/88 decided on 6f.2,'.95-. The

lvi.",
Bench took the view that~the decisions in appeals by the

Hon 'ble.Supreme Court through its j uctgnentdated 291.91.94••
the matter has cane to an end ami dis._issed ..•.he

the applicant_ was no~ entitled to any relief\
13'. These 0"'\5 have YG to suffer the same fate:. They

are barred by limitation, not aintainable befere this Bench
and even n erits n Case for interference is mad out.
11 }heO s are t~r f r

1 .r: is~issej. No rcers as to costs
~. "" -


